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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 	HYDERABAD BENCH 

AT HYDERABAD 

D.A. 1345/93. 	 Ot. of Decision 	11-8-94. 

J.V. Subbarso 	 .. Applicant. 

'is 

Union of India, rep. by 
its General Manager, 
SE Ply, Gardenreach, 
Calcutta - 43. 

Divisional Railway Manager, 
SE Ply, Dondaparthy, 
Visakhapatnam - 4. 

Sr. Divl. Engineer[Co.Drd/ 
SE Rly, Dondaparthy, 
\Iisakh.apatnam - 4. Respondents. 

Counsel for the Applicant 	Mit. P.S. Vijaya Kumar 

Counsel for the Respondents 	Mr. C.U. Malla Reddy, 
SC for Rlys. 
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Jo,  

O.A.No.1345/93 	- 	 Dt. 11.8,1994 

X As per tn'ble Shri A.V.Maridasan, *rT*er(Judl.) X 

A.fter argujng the case for Some time 

the learned counsel for the applicant seeks permission 

to With draw this application leaving 4iiirty to the 

applicant to pursue the matter by making representation,,' 

appeal to the department. Such liberty is granted Üd 

the application is dismissed as withdrawn without 

any order as to costs•  

(A 

Dated: 11th August, 1994 

DEPUTY REGISTRR(J) 

Sd 
Copy to: 

The General Manager, Union of India, 
South Eastern Railway, 
Garden Roach, CalcuttaT 43, 
The Divisional Railway Manager, 
South Eastern pailway g  Dondaparthy, 

- 'isakhapatnam. 
Senior Divisional Engineer% Co.Ord/ 
South Eastern Railway, Dondaparthy, 
\Iisakhapatnam - 4. 
One copy to Nr.P.8.uijaya Kumar, Advpcat:e,cAT,Ityderabad. 

S. One copy to 	 °-'---:-' 
7. Obe Spare copy. 
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IN THE CENTR 1L PDMINISTRATIVE TRIBUNAL 
HYDERABAD BENCH HYDERPBRD 

THHUN'8LE MR...HPRID3TN:MEP93ER(J) 
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dmjbLad and Irim Directions 
Issued, 	

1/ 

DisP:?o? with dirotions 

Dismis. i. 

Oisissed as Ujthdrawn., 

Djsrnj3od for Default. 

Rejoct&flrdarad. 

No o:der costs 
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